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No. LGL.10912008134. -The following Act oftheA&wn Legislative Assembly which 
received the assent of the Governor is hereby published for general information. 

ASSAM ACT NO. XX OF 2012 
(Received the assentoftht1 Governor on 16th August, 2012) 

THEASSJ\MENTRYTAX (AMENDMENT) ACT, 2012 



.. 
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AN 

ACT 

further to am~d the Assam Entry Tax Act. 2008. 
' 

Whereas it Js ·e:xpedicat f\irtber ·to amend tlw Assam Etitry Tax 
Act, 2008, ~referred to as the principlll Act, in the manner 
~appeulng: 

It is hereby enacted io the Sixty-third Year of Republic of India 
as follows :-

1. (1) This Act may be aalled tbC Assam Entry Tax:(Amendment) i\ct, 

Amenclmontof 2. 
sCbedaJe. 

. 2012. 

, (2) It shall have the like extent as the principal Act. 

(3) .It shall come into fbt'Ce atonCe. 

in the principal Act, in the Schedule. for Serial No.59 with entries 
thereto, the followfna shall be substituted, namely::-

MOHD. A. HAQUE 
Secretary to the Govt. of Assam, 
Legislative Department, Dispur. 

AsamnACt 
Xllof2008. 
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